Opening of campuses of foreign universities

2733. SHRI K.N. BALAGOPAL: Will the Minister of HUMAN RESOURCE DEVELOPMENT

be pleased to state:

(a) whether permission has been given to foreign universities to open their campuses in

the country; and
(b) ifso, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI D. PURANDESWARI): (a) and (b) Mo, Sir. However, a legislalive proposal namely
the Foreign Educational Institutions (Regulation of Entry and Operations) Bill, 2010 has been
introduced in Parliament on 3.5.2010. The Bill seeks to put in place a mechanism to regulate the
entry and operation of reputed foreign educational institutions of good quality, while preventing

the entry of foreign institutions/ universities of dubious quality.
Serving of mid-day-meals in Uttar Pradesh

12734,  SHRI SATYAVRAT CHATURVEDI:
SHRIMOTILAL VORA:

Will the Minister of HUMAN BESOURCE DEVELOPMENT be pleased to state:

(a) whether Government is aware that mid-day-meals are not being provided to children

in thirty thousand schools of Uttar Pradesh;

(b) if so, the time since when these children are not being provided the

mid-day-meals and the reasons therefor;

(c) whether the funds for mid-day-meals were provided during the time when the mid-

day-meals were not being provided to children; and

(d) the steps being taken by Government to ensure the availability of mid-day-meal to
children?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI D. PURANDESWARI): (a) to (¢) The Government of Ultar Pradesh has reported
that mid-day-meal is being provided to all the children studying in classes | to Vil in Government
and Government aided Primary and Upper Primary Schools. During the first quarter of 2011-12,

1.19 crore children were provided mid-day-mealin 152783 schools in the State.

(d) To ensure availability of mid-day-meal to school children, there is an exlensive
monitoring mechanism at the school, block, district, State and the National levels. The State

Government has designate the District Magistrate as nodal officer for the scheme
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at the district level for effective implementation of the scheme. The State Government is also
monitoring the scheme on a real time basis through Management Information System integrated
with an Interactive Voice Response Software. In addition Central Review Missions visit the State
for an on the spot assessment; and 4 independent monitoring institutes carry out an external
review of the Scheme at regular intervals. The scheme is constantly reviewed through Quarterly
Progress Reports; in the State and National level steering cum Monitoring Committee meetings

and during Programme Approval Board meetings.
Funds for school buildings and girls” hostels

12735, SHRIMEGHRAJ JAIN
SHRI BAGHUNANDAN SHARMA :

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether it is a fact that Central Government has prepared a comprehensive plan for

constructing high school buildings and girls’ hostels;

(b) if so, how much money will be spent on the above plan and the norms for allocating

the funds to States; and
(c) the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATID. PURANDESWARI): (a) The Centrally Sponsored Scheme, Rashtriva Madhyamik
Shiksha Abhiyan (RMSA) envisages setting up of new secondary school within a reasonable
distance of every habitation, improvement/strengthening of existing Government secondary
schools, by way of providing classrooms, Science laboratory, Library, Computer Boom,

Art/Craft/Culture Room etc.

The Centrally Sponsored Scheme for “Construction and Running of Girls’ Hostel for
Students of Secondary and Higher Secondary Schools” was launched in 2008-09 and is being
implemented from 2009-10. The Scheme envisages construction of one hostel with the capacity
of 100 girls in each of the 3500 Educationally Backward Blocks (EBBs) of the country. The main
objective of the Scheme is to improve access to and retain the girl child in secondary and higher
secondary classes (IX*XII) 50 that the girl students are not denied the opportunity to continue
their study due to distance to school, parents’ financial affordability and other connected societal
factors. At least 50% of girl students should be from SC, ST, OBC, Minority Communities and
BPL families.

(b) and (c) During the current financial year 2011-12 the budgetary provision for RMSA is

Rs. 2423.90 crore out of which Rs. 1423.90 crore has been provided for infrastructure support.
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